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From

To,

sub

Shri Gautam Baruah,
Registrar (Vigilance),
Gauhau High Court,
Guwahau.

Shri Imtiaz Ali,
District and Sessions Judqe,

Goalpara. K
Dated Guwahati, the

Casual leave with sbtlon leave pemission'

l3 September, 2021

Ref:- Your letter No. DJG/5555 Dated at Goalpara the 9s September' 2021'

Sir,

Wth reference to the above, I am directed to inform you that your prayer for

casualleaveonl3.u,.2o2lalongwithstationleavePrmission,withyou]official
yehicle, at your ourn cost, frcm the evening of 11'09'2021 till the moming of

:,,4,O},2O2L, before Court hours, has b€en granted' The Additional District & Sessions

Judge, Goalpara and in his absence the next senior most ludicial omcer available in the

Headquarter at Goalpara shall remain in charge of your Court and office during your

absence.

Yours faithfullY,

REGISTRAR (VIGII.ANCEI

Memo No.Hc.vu-8t l19isat Q1!L 1a, aateal!'q'LoLl
Copy to:

;t/ rhe Prcied Manager, Gauhati High Court'

2 /-""v
REGISTRAR ruIGII.ANCE)


